
BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 

AT NEW DELHI 

ORIGINAL APPLICATION NO. 1202 OF 2024 

IN THE MATTER OF: 

NEWS ITEM TITILED "E. COLI TRACES OF BLEACHING POWDER 

FOUND IN GREATER NOIDA HOUSING SOCIETY WATER 

SAMPLES" APPEARING IN THE INDIAN EXPRESS DATED 13.09.2024  

INDEX    

S. No. Particulars Page No. 

1. Affidavit on Behalf of the Uttar Pradesh Pollution 

Control Board in compliance of the order dated 

01.10.2024 passed by The Hon’ble National Green 

Tribunal Principal Bench, New Delhi 

1-5 

2. Annexure R-1 

Copy of show cause notice dated 24.12.2024 issued 

by the Uttar Pradesh Pollution Control Board to 

Additional Environmental Compensation  

6-7 

3. Annexure R-2 

Copy of the letter dated 24.01.2025 imposing 

Additional Environmental Compensation on the 

project proponent  

8-9 

6. Proof of service  10 

 

4
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Affidavit of Ecovillage 2 in O.A. 1202 of 2024 on behalf of UPPCB
1 message

Gautam Singh <gautamsinghh.ind@gmail.com> Sat, Jan 25, 2025 at 22:18
To: ceo@gnida.in, mscb.cpcb@nic.in, dmgbn@nic.in
Cc: ADITYA SINGH <singh.adi340@gmail.com>, adityavaibhavsingh@protonmail.com

Affidavit of Ecovillage 2 in O.A. 1202 of 2024.pdf 
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